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Present : Hon'ble Mr. Justice G.L. Gupta, Viée-Chairman.
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Champa Devi and Or’s;

-versus-

‘; Union’of India and Ors.
’i-. For 'the applicants: ' : Mr. B. Mukherjee, coﬁnsel.’ _ .
. - . For‘the respondenfs e | None. | |
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-In this M.A. filéd'by the'appliéants have prayed for substituting
their namesv in place of deceased Mohan Lal Bania; origihal ‘applicant
of O.A. 964/1991.
"' 2, ) Mr. B. Mukherjee, ld: counsel appearing fér’theA apblicants subrﬁits
B 'that the present. appligants are the legal heirs of deceased Mohan Lal
3 Bania and they are‘ a&\'ehtifléd to become applicants ‘in this éase in

blhace of deceased original‘ applicant. The ld counsel prays that their
‘names may be‘add;ed in substitution of deceased Mohan Lal Bania. Nohe.
‘is present for the respondents. .

3. M.A.. is, thereforé, allowed and the applicants may be permitted
to include their names in place 6f deceased Mohan Lal Bania. M.A. {s

thus disposed of.

Member (A) : ’ Vice-Chairman.




